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Seventeenth Loksabha
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Title: Introduction of the Government of National Capital Territory of
Delhi (Amendment) Bill, 2021.

AT Y 3TSCH FaR — 11, 91 Sl fhT IS |

THE MINISTER OF STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI G. KISHAN REDDY): Hon. Speaker, Sir, with your
permission, on behalf of the hon. Home Minister, Shri Amit Shah ji, I

rise to move for leave to introduce a Bill further to amend the

Government of National Capital Territory of Delhi Act, 1991.
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SHRI G. KISHAN REDDY : Sir, I introduce the Bill.
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